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resignation and apply the scheme to
units being restructured for partial

opening;

{by whether the Gujarat Govern-
ment has also represented {o the
Ministry on 4th January, 1990 in this
regard and whether the Ministry has
consulted the Reserve Bank of India
and other financial institutions to eass
the textile crisis in Gujarat; and

{c) what are the other demands
made by the Gujarat Government in
their memorndum and what action
the Central Government have takem
or propose to take in the matter?

THE WMINISTER OF TEXTILES
WITH ADDITIONAL CHARGE OF
THE MINISTRY OF FOOD PRO.
CESSING INDUSTRIES (SHRI SHA-
RAD YADAV). (a) A suggestion to
this effect has been made by the
Govt. of Gujarat,

(b) The RBI and financial institu-
lions are not concerned with the Tex-
tile Workers Rchabilitation Fund
Scheme.

(¢) The Govt, of Gujarat has also
demandeq relaxation in credit porms
by banks financial institutions, 50%
exemption/deferment of excise duty
on yarn|fabrics and reduction of Ex-
cise duty on Yarn|Fabrics. The ques-
tion of rationalisation of excise duty
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on yarn/ fabrics has beey considered
in the recent budget. The other
matters have been discussed with the
Chief Minister, Gujarat and taken
up with the concerned organisations,
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